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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH NEW DELHI
ORIGINAL APPLICATION No. 106 of 2020

In the Matter of:

In re: Gas Leakage at Vizag Factory, Published in Economic Times News
Paper dated 30.06.2020

AFFIDAVIT

I, V. Vinay Chand, aged about 39 years, R/o Visakhapatnam District, Andhra
Pradesh State, do hereby solemnly affirm and state as under:-

1. I am the District Magistrate and Collector, Vishakapatnam and Respondent
No. 4 in the present matter.

2. That an accident took place at about 11.30 PM on 29.06.2020 at Sainor Life
Sciences Private Ltd, in Vishakapatnam.

3. This Hon’ble Court vide its order dated 01.07.2020 took a suo moto
cognizance of the issue and issued a notice to the Respondents.

4. 1 submit that the matter has been investigated and a Final Report in respect
of the Accident has been submitted by a Committee constituted to enquire
into the accident.

5. A copy of the Final Report dated 04.07.2020 is attached herewith as

Annexure R-1
'

ONENT

VERIFICATION District Colliector

. . Visakhapatnam
VERIFIED that the contents of foregoing affidavit are true and correct to the best

of my knowledge and belief, no part of it is false and nothing materials has been
concealed therefrom.

VERIFIED at on this 5" day of July, 2020

DEPONENT

District Collectot
Visakhapatnam
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Introduction:

On 29.06.2020 an accident took place at about 11:30 PM at M/s.Sainor Life
Sciences Private Limited in which 2 persons died namely R. Narendra, Shift in
charge, G.Gowri Shankar-Chemist and 4 others fell down while trying to rescue
the above 2 persons, due to inhalation of H2S gas released while transferring
mother liquor of stage-lll of Benzimidazole into the SSR-107.
The company management has informed the Police and Factories Department.
All the 6 affected workers were taken to the R.K Hospital, Gajuwaka at 00:30 AM
on 30.06.2020. Four of them admitted in hospital and Duty Doctors advised to
take the other two to K.G. Hospital as they were in critical condition. The K.G.H
Doctors declared the two persons viz., R. Narendra, Shift in charge and G.Gowri
Shankar- Chemist were brought dead.
After knowing about the accident, the Commissioner of Police, District Collector,
Joint Collector-lll, Revenue Divisional Officer, Environment Engineer, APPCB,
General Manager, District Industries Center, Drug Inspector, Joint Chief
Inspector of Factories, Deputy Chief Inspector of Factories and Deputy Chief
Inspector of Boilers, has visited the premises/ Factory Location in the early hours
of 30.06.2020(annexure-l).. During the visit the District Collector, Visakhapatnam
has constituted committee with the following Officers vide order
RC.N0.910/2020/D3, dt:30.06.2020 and instructed to enquire on the reasons of
the accident and the lapses causing incident.

1. Sri K.Penchala Kishore, R.D.O & Sub-Divisional Magistrate,

Visakhapatnam.

2. Sri K.B.S Prasad, Deputy Chief Inspector of Factories, Visakhapatnam.

3. Dr. P.Prasada Rao, Environmental Engineer, APPCB, Visakhapatnam.

4. Sri. A.Ramalingeswara Raju, General Manager, DIC, Visakhapatnam.
The committee has submitted preliminary investigation report on 30.06.2020
about the accident after interacting with R&D, Production & Quality Control
Personnel(annexure-1l). As per the preliminary investigation report, H2S gas was
released from the reactor SSR-107 in production block and spread in the
production Block which led to the exposure of the workers. Two employees viz.,
R.Narendra, Shift In-Charge and G. Gowri Shankar, Chemist dead and four
others fell down while trying to rescue the above two persons due to inhalation of
H,S gas released while transferring of Mother liquor of the Benzimidazole Stage
—lll through AOD Pump into the reactor SSR-107 H2S gas was released, as the
hose pipe was directly inserted through the nozzle instead of nipple
arrangement.



About the company:

M/s. Sainor Life Sciences Private Limited was incorporated in 2011 to foray in bulk
drug business. The company started a green field project in JN Pharma City,
Parawada, Visakhapatnam by Sainor Group and commenced its manufacturing
activities in 2013. This facility is primarily focused in manufacturing of Drug
intermediates and API's. The current management took over the company from the
old management in the year 2014.

Board of Directors of the Company:

S.V. Srinivasrao.

K. Sridevi.
H.Rajeswara Rao.

Bh. S B Brahma Reddy
R.Visalakshi.

G.S.K Prabhakara Rao

A e B P9

Name of the Industry & : | M/s. Sainor Life Sciences Pvt. Ltd.,
Plot No. 59-E, J.N. Pharma City,
Parawada, Visakhapatnam.

Cell No : 9246018899
brahmareddy@sainorlifesciences.com

Location address with Sy.Nos.

Latitude & Longitude 1| 83°4'2.14"E & 17°39'19.71"N
iil) Address for correspondence M/s. Sainor Life Sciences Pvt. Ltd.,
with  pin code Plot No. 59-E, J.N. Pharma City,

Parawada, Visakhapatnam.

Site details:
i) | Total area of the land : 1 3.01 Acres (12,190 Sq. M)
i) | Built up area : | 1.55 Acres (6294 Sq. M)
iii) | Greenery 2| 1.0 Acre
iv) | Nearest Human habitation : | Thanam (V) is at about 500 mts away.
v) | Nearby water body : | Voora Cheruvu is at about a distance of 1.0
Km




vi) | Surroundings of the site North | M/s.Synergene Active
Ingredients(Unit-11).
South | Road
East | Road followed by
M/s.Metrochem.
West | M/s.Synergene Active (Unit-1).
vii) | Road details Established in JN Pharmacity, Parawada

Project Cost
i) Land
ii) Building
iii) Plant & machinery

Rs. 25.0 Crores.

The industry has power connection for 1044 HP and total employee strength is 130

workers including contract workers.

Manufacturing Facilities & Utilities:

The facility consists of two buildings with a total constructed area of 2573.00 square
mts. The manufacturing facility comprises following sections:

One Production block with 24 reactors.
Warehouse for storage of raw materials.

Admin block and QC, QA, R&D, utility block.

Clean room area for packing and storage.
Chilling plant — 2 Nos(+5 compressor at 60 TR & -10 compressor at 60 TR )

Solvent Recovery Plant.

Coal Fired Boiler — 3 Tons capacity.

DG Set - 250 KVA

Statutory Permissions:

9 O 0N

License from Factories Department.

Plan approval from IALA.
Drug License.

Boiler License.
Permission from PESPO.

Consent from A.P Pollution Control Board.

Applied for NOC of Fire Service Department.




The committee members viz., Sri K.Penchala Kishore, R.D.O & Sub-Divisional
Magistrate, Visakhapatnam, Sri K.B.S Prasad, Deputy Chief Inspector of Factories,
Visakhapatnam, Dr. P.Prasada Rao, Environmental Engineer, APPCB,
Visakhapatnam and Sri. A.Ramalingeswara Raju, General Manager, DIC,
Visakhapatnam conducted enquiry on 30.06.2020 and 04.07.2020 within the
premises and in the surroundings. The Officers of the Factories Department
obtained witness statement from Sri D Janakiram and Sri M. Suryanarayana who
are undergoing treatment at R.K Hospital on 01.07.2020 and from Sri Venu Naidu &
Sri K Simhachalam at the Office of the Factories Department on 02.07.2020.

Sequence of events of the accident:

1. M/s. Sainor Life Sciences Pvt Ltd was producing Benzimidazole which is the
intermediate of Omeprazole having 4 stages.

2. On 29th night at 11:30 PM stage-3 product 3rd lot centrifugation was started.
After centrifugation, the Mother liquor of llird stage Benzimidazole is transferred
to the SSR-107 reactor by AOD pump through Hose pipe by putting it directly
into the reactor through the nozzle without fixing it properly with the nipple
arrangement for air tightening.

3. Reactor 107 was previously used for storing of stage-l mother liquor. The
chemist without checking the left over Mother Liquor of 1" stage Benzimidazole
started pumping 3rd stage Benzimidazole Mother Liquor.

4. The 1st stage Mother Liquor was acidic in nature as it is containing acetic acid.

5. The acetic acid mother liquor of 1st stage reacted with the unreacted excessive
sodium sulphide present in the 3rd stage mother liquor in the reactor resulting
in H2S gas generation.

6. The H2S gushed through the gap between pipe and nozzle spreading the H2S
in the production block.

7. M. Gowri Shankar, Chemist working nearby the reactor inhaled the gas and fell
unconscious. Then D. Janaki Ram other Chemist working nearby noticed the
affected operator and informed to the shift incharge Mr. R.Narendra and others.

8. The Chemist stopped the AOD pump which is feeding the mother liquor to the
reactor to stop the further release of H2S. Further generation of H2S gas was
stopped.

9. The committee enquired the employees worked in the surrounding factories. As
per their information, H2S gas had not spread outside M/s.Sainor Life Sciences
Pwvt Ltd factory premises.



Reasons for the accident:

1.

The Mother liquor of llird stage Benzimidazole is transferred to the SSR-107
reactor by AOD pump through Hose pipe by putting it directly into the reactor
through the nozzle without fixing it properly with the nipple arrangement for air
tightening.

The Mother liquor of liird stage Benzimidazole is transferred to the SSR-107
reactor without ensuring free from left over Mother Liquor of 1" stage
Benzimidazole.

The workers did not use suitable respiratory breathing apparatus while
carrying out rescue operation. The management of the company has not
maintained sufficient number of suitable breathing apparatus.

The management manufacturing of Benzimidazole, Omeprazole Sulphide,
Fexo-10 without submitting HARA and HAZOP reports and its compliance to
the recommendations made in the report.

The Standard operating procedures with safety integration are not developed
for the storage and transfer of Mother liquor.

The workers are not imparted effective training about the potential Hazards
which may arise during the course of work.



Details of the Deceased and affected workers:

Names& details of the deceased
workers:

Ravi Narendra, Shift-In-charge

S/o R.Naga Seshulu, Age 33 years.
Married, D.O.J 25-05-2019,
Qualification M.Sc., (Organics),
Experience: 11 Yrs.

Mahanthi Gowri Sankar, Chemist,

S/o Lakshmu Naidu, Age 27 years.
ESI covered 7010410113, Married
D.0OJ 15-06-2019, B. Sc., (Chem).

Experience: 3 Yrs

Name & details of affected
workers:

Sri. Meesala Surya Narayana, Chemist,
S/o M. Parameswara Rao, Age 31 years,
ESI Covered 7010376119, Married,
D.0.J 01-04-2019, B.Sc. (Chem).
Experience: 7 Yrs

Sri.Duggu Janakiram,

Trainee Chemist (through contractor)
S/o. D.Trinadha Rao, Age 24 Years.
ESI covered 7010834186, Unmarried,
D.O.J. 17-06-2020, B.Sc. (Chem).

Sri Pothula Anand Babu,

Helper(through contractor),

S/o.P. SambhuNaidu, Age:40YTs,
Workmen's compensation Act applicable
Married, D.O.J 29-06-2020, Inter & ITI

Sr.LV.ChandraSekhar,
Helper(through contractor), S/o
Adinarayana, Age 27 Years, Workmen's

compensation Act applicable, Unmarried,
D.0OJ 29-06-2020, B.Com.




Present Status:

1. In this accident two employees died namely R. Narendra, Shift in charge,
G.Gowri Shankar-Chemist and 4 others affected and admitted in hospital.
Three of them were discharged who were undergoing treatment at R.K
Hospital. The other one is undergoing treatment at Care Hospital.

2. After the accident the industry stopped production activity.

3. The management announced compensation Rs.35 lakhs to the families of
deceased.

4. The police has filed FIR under section 304-1l, 278, 284, 285, 337, 338 of IPC
at Parawada Police Station, Visakhapatnam.

5. A.P Pollution Control Board issued closure order to the industry.

6. Factories Department issued prohibitory order to the industry.

WP% Mwwex‘*/ﬁ \_axyxw U

KBS Prasad  Dr. P.PrasadaRaoc = A.Ramalingeswar. ju K.P Kishdre
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ANMEXORE -7

MQOST URGENT
Re¢.N0.910/2020/D3, Dt:30.06.2020 Collector's Office, Visakhapatnam.

PROCEEDINGS OF THE DISTRICT COLLECTOR, VISAKHAPATNAM

PRESENT :: V.VINAY CHAND, L.A.S
g

Sub:- Accident - Visakhapatnam District - Parawada Mandal - Accident occurred
in Sainor Life Sciences Pvt. Ltd - Hydrogen Sulphide vapors leakage - 2
workers died & % workers are undergoing treatment in hospital -
Constitution of Committee to enquiry into the causes of incident - Orders -
Issued.

Read:Arisen.
#H##

ORDER:

It has been came to the notice of the District Administration that an incident was
occurred on 29.06.2020 at around 11.30 PM in Sainor Life Sciences Pvt. Ltd, JN Pharma city,
Thanam Village of Parawada Mandal wherein leakage of Hydrogen Sulphide vapors
occurred in the process of manufacturing of Benzimidazole at production block and due to
exposed to the Hydrogen Sulphide vapors, 2 workers were died and 4 workers are

undergoing treatment in the hospital.

In this regard, a Committee is hereby constituted with the following members

S.No. Name of the Officer Designation
1 | Sri K.Penchala Kishore R.D.0 & Sub-Divisional Magistrate, Visakhapatnam.
2 | Sri K.B.S.Prasad Dy. Chief Inspector of Factories, Visakhapatnam
3 | Dr. P. PrasadaRao, Environmental Engineer, APPCB, Visakhapatnam
4 | Sri A.Ramalingeswara Raju | General Manager, DIC, Visakhapatnam

The above committee shall enquire on the reasons for the above incident and the

lapses for causing incident and submit a detailed report to the undersigned immediately.

Sd/-V.Vinay Chand
COLLECTOR &
DISTRICT MAGISTRATE,
VISAKHAPATNAM.

f/t.C.b.O// JM

To

1. Sri K.Penchala Kishore, R.D.0 & Sub-Divisional Magistrate, Visakhapatnam.
2. Sri K.B.S.Prasad, Dy. Chief Inspector of Factories, Visakhapatnam

3. Dr. P. PrasadaRao, Environmental Engineer, APPCB, Visakhapatnam

4. Sri ARamalingeswara Raju, General Manager, DIC, Visakhapatnam
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PRELIMINARY INVESTIGATION REPORT ON M/S. SAINOR LIFE SCIENCES PVT
LTD., JNPC PARAWADA.

Sub: Accident -Visakhapatnam District-Parawada Manadal-Accident occurred in
Sainor Life Sciences Private Limited-Hydrogen Sulphide Vapors Leakage-2
workers died and 4 workers are undergoing treatment in hospital-Report of
the Committee submitted-regarding.

Ref: RC No:910/2020/D3 Dated: 30.06.2020.

As per the Instructions issued in the ref. Cited, we are submitting the preliminary
investigation report on M/s. Sainor Life Sciences Pvt Ltd., JNPC Parawada. The details
are follows.

On 29.06.2020 an accident took place at about 11:30 PM at Sainor Life Sciences
Private Limited, in which 2 persons died namely R. Narendra- Shift in charge, G. Gowri
Shankar-chemist and 4 others fell down while trying to rescue the above 2 persons, due
to inhalation of H,S gas released while transferring mother liquor of stage-lll of
Benzimidazole to SSR-107.

M/s. Sainor Life Sciences Private Limited is registered factory under factory Act
vide registration No. 104016 Situated at Plot No.59E, JNPC, Parawada, Visakhapatnam.
With 1044 HP and 150 workers for Production of Bulk drug intermediate and API's
Products. The occupier of the Factory is Sri, S.V.Srinivasa Rao. M/s. Sainor Life
Sciences Private Limited, has obtained consent from A.P. Pollution Control Board vide
order dated 25.06.2019 and the same is valid upto 31.05.2021.

M/s. Sainor Life Sciences Lvt Ltd. Producing Omeprazole Sulphide in which
Berizimidazole is one of the Intermediate. During the transferring of Mother Liquor of the
Benzimidazole Stage-IlI through AOD Pump into the Reactor SSR-107 H,S gas was
released, as the hose pipe was directly inserted through the nozzle instead of nipple
arrangement. H,S gas was spread in the Production Block which led to the exposure of
the workers in the Production block. Only the workers present in the Production Block are
exposed. There is no impact beyond the factory premises. W ‘

‘As per the preliminary investigation, the gas release took place due to failure of the
safety practice i.e. hose pipe was directly inserted through the nozzle instead of nipple

arrangement while transferring Mother Liquor into the Reactor. Further non usage of
Respiratory Protective Equipment are the reasons or the above said accident.

J@%P%” DP&% ‘ r @kgw.
KBS Prasad?® ‘1 Dr P.Prasada R}O ~ A.Ramalingeswara R4jl K P

ld»
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH NEW DELHI
ORIGINAL APPLICATION No. 106 of 2020

In the Matter of:

In re: Gas Leakage at Vizag Factory, Published in Economic
Times News Paper dated 30.06.2020

VAKALATNAMA

KNOW ALL to whom these presents shall come that V. Vinay Chand, do hereby
solemnly affirm and state that I am the Respondent No. 4 in the captioned matter and I do
hereby appoint MR. MAHFOOZ A. NAZKI, Standing Counsel for the State of
Andhra Pradesh, or any other Advocate(s) authorized/nominated by the above
mentioned advocates to be my Advocates in the above noted case and authorize
him/them:-

To act, appear plead in the above noted case in this Court/Tribunal in which the same may
be tried or heard.

To sign, file verify and present pleadings, replications, appeals, cross objections or
petitions for executions, review, revision, restorations, withdrawal compromise or other
petition, replies, objections or affidavits or other documents as maybe deemed necessary
or proper for the prosecution of the said case in all its stages.

To file and take back documents
To withdraw, or compromise the said case.

To deposit, draw and receive moneys, cheque and grant receipt thereof and to do all other
acts and things which may be necessary to be done for the progress and in the course of
the hearing of the case.

To appoint and instruct any other Legal Practitioner authorizing him to exercise the power
and authority hereby conferred upon the attorney on my behalf.

And I/We the undersigned do hereby agree to ratify and confirm acts done by the
Advocate or his substitute in the matter as my/our own acts, as if done by me/us to all
intents and purposes.

And I/We undertake that I/We or my/our duly authorized agent would appear in this
Tribunal on all hearings and will inform the Advocate for appearance when the case is
called.

And 1/We the undersigned do hereby agree to ratify and confirm acts done by the
Advocate or his substitute in the matter as my/our duly authorized agent would appear in
this Tribunal on all hearings and will inform the Advocate for appearance when the case is
called up for hearing, or any negligence of the said Advocate/s or his/their substitute.

And I/We the undersigned do hereby agree that in the event of the whole or any part of the
fee agreed by me/us to be paid to the Advocate remaining unpaid he/they shall be entitled
to withdraw from the prosecution of the said case until the same is paid up. If any costs
are allowed for an adjournment, the Advocate would be entitled to the same. The fee
settled is only for the above case in this Tribunal.

IN WITNESS WHEREOF I/We do hereunto set my/our hand to those presents the
contents of which have been understood by me/us this  day of July, 2020.

(Mahi¥gz ' Visakhapatnam
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